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[Shri Khadilkar]
So ‘many countmes have failed in
this, They filled to accommo-
date that social urge within the
political frameweork #hd, therefore,
they hidve several difficulties; the
<ollapse of the democratic ‘frame-
work was one of them. The credit
for realizsing this social necessity
goes to this Government. Those
who are dispassionate students of
history, while analysirig the social
force behind 1t will admit that
this Government has succeasfully °
contained thig social urge within
a democratic framework and made
“ democracy, ‘aviable thing. That
hus stabilised” hefe. 1 say it with
greater confidence.”

1 would, therefore, urge that withous
in anyway disturbing or weakening
the democratic framework, we should
all strive to achieve our social objec-
five.

Once again, Sir, 1 thank all hon.
Members of all sections of the House
those who are present in the House,
and 1 assure them that I will try fto
protect the rights and privileges of
hon. Members individually as well
as of the House collectively, as is ex-

pected of me.

1 thank you.

12.54 hrs.

BUDGET (RAILWAYS)—DE-
MANDS* FOR GRANTS ON
ACCOUNT, 1087-88 AND DE-

MANDS FOR SUFPLEMENTARY

GRANTS, (HAILWAYS), 1988-67

Mr, Speaker: The House will now
take up the budget of the railways,
the Demands for Grants on Account,
and the tary Demand for
Grants—items 14, 16 ang 18 of the
Order Paper, all together. Anyway,
by this evening we shall finish all the
demandg and put the guillotine at
about 5.30.
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In moving theSupplementary De-
mands for Grants for the: curTent yesr
and the ‘Demands for Qrants ‘en-ac-
count’ for the next yedar, I.would like
to submit that the exira require-
ments for Revenue Working Expenses
during the current year have been
reduced rom Rs, 30.28 crores as prin-
ted in the book of supplementary
demands to Rs. 26.02 crores, as shown
in the amended notice circulated to
the House. This hag been done on
the basis of the latest assessment of
expend ture to be accounted for in the
current finkincialy year receiveg from
Raillwayg at the end of last week
Similarly, the supplementary demand
for withdrawal from the Pension Fund
hag also been reduced by 5-79 lakhs,
,irom 42-41 lakhs to 36°62 lakhs,
view of the latest estimates received
from Accountant General who dis-
burse the pensions. I am, however,
not reducing the figure of the demand
for withdrawal from the Revehue Re-
serve Fund to meet the deflcit,
because 1t seems now that the in-
crease of 4} to 5 million tonnes in
traffic during the year which I had
mentioned in my Budget Speech
is not likely to materialise, Loadings
last month have been nearly three
quarters of a million tonnes less than
in February, 1966 and the figures for
the first ten days of March also
have pnot beem very promising, On
the basis of the latest information
hardly 4 million tonnes of additional
traffic is likely to be maved this year
and, therefore, there might be a fur-
ther shortfalt of 8 ¢o0 4 crores even
on the lower figure of goods earnings
shown in the White* Paper. T am
hoping, however, that the defleit will
not increage beyond the figure of
15,27 crores now proposed to be with-

*Moved with the recommendsation of the President.
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i iy te Tleti .
drawn from the Revenue !n--n

Fund,

With these words, I request the .,
Demands,

House to suppert the
Demafe No, 1-Ramwiy Boamp
Mr Speaker: Motion mdved:

during the year ending oa the
S1st day of Mareh, 1088, in res-
pect of ‘Railway Board'.”
Dn'lm No. sf—u:'ncmm Ex-
PENDITURE
Mr. Speaker: Motion moved:

"nut a sum not exceeding
Rs 1,68,183,000 be granted tp the
President, on account for or to-
wards defraying the charges
during the year ending on the
31st day of March, 1968, in res-
pect of ‘Miscellaneous Expendi-
ture’”

DEMAND No, 3-—PAYMENTS TO WORKED

LiNEs AND OTHERS
Mr Speaker: Motion moved:

“That a sum not exceeding
Rs, 12,409,000 be granted to the
President, on account, for or to-
wards defraywmg the charges
duning, the year ending on the
8lst day of March, 1968, in res-
pect of ‘Paymentg to worked lines
and others’.” '

Demand No, 4—Wonxme Expenses
—ADMINISTRATION

Mr Speaker: Motion moved:

“hat a sum not exceeding
Rs. 21,18,88,000 be granted to the
President, on acgount, for or to-
wards defraying the charges
durinng the year ending on the
3lst day of March, 1968, in res-
pect of Working Expenses—Ad-
ministration’.”
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Demaxp No. 5—Worxmeo Exvmises—
Rarams And MAINTEXANCE

1 _

Mr. Speaker: Motion moved:

.“That & sum not exceeding
Rs. 48,25,66,000 be granted 1o the
President, on account, for or to-
wards defraying the chargeg dur-
ing the year ending on the 3lst
day of March, 1068 in respect of
"Workin ‘Expenses—Operating
M-“ L]
Demany No. 7—Workmng Exrrvazs—
OPERATION (¥FUZL)
Mr. Speaker: Motion moved:
“That & sum not exceeding
Rs. 42,75,82,000 be granted to the
mmm M , for or to-
ma«mquimﬂchugu dur-
fng the year on the 31st
day of March, 1968, {n respect of
“Working Expenses—Operation
(Fuel)'"
Demanp No, 8—Workmng ExrENszs—
OPERATION OTHER THAN STAFF AND FUEL

Mr Speaker: Motion moved:

“That a sum not exceeding
Rs 12,52,79,000 be granted to the
President, on account, for or to-
wards defraying the chargeg dur-
ing the year ending on the 3lst
day of March 1968, in respect of
‘Working Expenses—Operation
other than Staff and Fusl”.
Demaxp No, 8—Worsmng Exrensps—

MiscEizanEoUus ExeENsRs
‘Mr. Speaker: Meotion moved:
“ThHit a sum mnot exceeding
Rs, 10,64,74.000 be granteg to the
President, on account, for or to-
wards defraying the charges
during the year ending on the
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31st day of March 1868 in respect Drmanp No. 13—Orxxy Lovx Womxs

of ‘Working Expenses—Miscella-
neous Expenges'”

Doxnvanp No, 10—WorxrRa ExprNsEs—

Starr WourAre
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 739,368,000 be granted to the
Presudent, on account, for or to-
wards defratnng the charges
during he year ending on the 31st
day of March, 1868 in respect of
"‘Working Expenses—Staff Wel-
fare'”

Demanp No 11—Worxing EXPENSES—
APPROPRIATION TO DEPRECIATION
ReservEp Funp

Mr Speaker: Motion moved:
“That @ sum not exceeding
Rs 38,00,02,000 be granteg to the
President, on account, for or to-
wards defrating the charges
during the yeay ending on the
81st gay of March, 1868 in res-
pect of ‘Working Expenses—Ap-
propriation to Depreciation Re-
serve Fund'”

Drsaanp No. 11-A—WorkmNG EXPEN-

SES—APPROPRIATION TO PENSION

Foxo

Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs, ﬁrolrﬂlm be mted to the
President, on account, for or to-

Demaxo No.

(Rzvexnvur)
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 3,756,00,000 be granted to the
President, on account, for or to-
wards defratang the charges
duning the year ending on the
31st gay of March, 1968 in res-
pect of ‘Open Line Works
(Revenue)"."

New Lives
Mr Speaker: Motion moved:

“That a sum not exceeding
Rs, 12,70,90,000 be granted to the
Preadent, on account, for or to-
wards defraying the charges
during the year ending on the
81st day of March, 1868 in res-

pect of ‘Construction of New
Llnu’ﬂ

Demanp No, 15—Oren Ling WoORKs—

CarrraL, DePreciATioN RESERVE
Funp anp DevELorMENT FUND

Mr Speaker: Motion moved:

“That a sum not exceeding
Rs, 1,78,44,75,000 be granted to the
President, on account, for or to-
wards defraying the
during the year ending on the
31st day of March, 1868 in res-
pect of ‘Opep Line Works—Capi-
tal. Depreciation Reserve Fund
and Development Fund'"

DrmAND No. 16—PeNsioNARy CHARGES

—Pgxnsion Fonp
Mr, Speaker: Motion moved:

“That @ sum not exceeding
Rs. 137,869,000 be granted to the
Premdent, on account, for or to-
wards the charges

¥3€0

14—CONSTRUCTION OF
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Drmaxp No, 2—Mmcmianzovg Ex- Drmanp No, 7—WORKING EXPENSES—

PENDITURE
Mr. Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs, 1,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1967,
in respect of ‘Miscellaneous Ex-
penditure’.”

OperaTioN (Furp)
Mr. Speaker: Motion moved:

*“That a Supplementary sum not
exceeding Rs. 7,80,82,000 be
granted to the President to de-
fray the charges which will
come 1 course of payment durnng
the year ending the 31st day of

March, 1967, in respect of
‘Working Expenses—Operation
(Fuel)’”

DeMAND No, 4—WorkING ExpEnsEs— DEmMAND No. 8—WORKING EXPENSES—

ADMINISTRATION
Mr, Speaker: Motion moved.

“That a Supplementary sum not
exceeding Rs, 3,08,13,000 be gran-
ted to the Presideni to deflray
the charges which wil] come in
course of payment during the
year ending the 31st day of
March, 1967, in respect of ‘Work-
ing Expenses—Administration’”

Demanp No. 5—WoORKING EXPENSES—

REPAIRg AND MAINTENANCE
Mr. Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs. 10,89,79,000 be
granteq to the President to de-
fray the charges which will come
in course of payment during the
year ending the 31st day of March,
1967, in respect of ‘Working Ex-
penses—Repairs and  Mainte-
nance’.”

Demany No, 6—WORKING EXPENSES—

OPERATING SzaAFF
Mr. Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs, 45896,000 be
granted to the President to de-
fray the charges which wil] come
in course of payment guring the
year ending the 31st day of
March, 1887, in respect of

"Working  Expenses—Operating
Stafr" "

OPERATION OTHER THAN STAFF

anp FuEL

Mr Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs 287,982,000 be
granted to the President to defray
the charges which will come in
course of payment during the
year ending the 31st day of
March, 1967, in respect of ‘Work-
ing Expenses—Operation other
than Staff and Fuel'”

Demanp No, 3—WoRKING EXPENSES-—
MISCELLANEOUS EXpENsEs

Mr. Speaker: Motion moved:

“That a Supplementary sum pot
exceeding Rs, 86,87,000 be
granted to the President to
defray the charges which will
come jp course of payment dur-
ing the year ending the 81st day
of March, 1867, in respect of
‘Working Expenses—Miscellaneous
Expenses’”
Demanp No. 18—PenNstonary CrArams
—Pension Funp

Mr, Speaker;: Motion moved:

“That & Supplementary sum not
exceeding Re, 42,41,000 be p;gg-

to the President to defray
charges which will come in
course of payment during the
eAr el!dbg the 381st day of
anch, 967, in respect of ‘Pension-
ary Charges—Pension Fund'.”

g2

]
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., [Mr, Speaker]

Mmﬂp.&—w;:unwn rmom  hauled by the rallways, vie. food and
Revenvz Hesmeve Fownp many other dtems, it will un:ﬂw

(Tirudhirappali):
Sir, with regard to the made

the Minister while his
, i.ntenmbudget,lhavetowmhjm
and the country that what he is going
to dg is to come forward with an in-
Crease in. er fares and freights
when he presents the main budget.
He has now stated that there is after
all ‘a deficit_in the eafnings for the
year ending 81st March, 67 and he says
he has to borrow from the general
revenue. Hé has made al] this preface
only to create an atmosphere to come
forward with a muution for increase
in fares and freights. In page 7 of
his budget speech he has said:

Shri Nambiar

“This short-fall will have to be
made good at the earliest oppor-
tunity, particularly since it is
estimated that the expenditure
from the fund in 1967-68 will be
Ra. 110 crores, i.e. Rs. 11 crores
more than this appropriation.”

"y

Therefore, I justifiably believe that he
is going to increase the fares and
freigths. It is up to him to tell the
country that he is not going to increase
the passenger fares and freights, so
that contingency will not arise Why
1 am very particulur about this is,
already fhere is spira'ling of prices.

nmuﬁkaq dose of

Increase in fares
ana;rreiz'ht- there adding to the
the cost of the commoditiés that are

other respects also. He says there is a
downward trend in railway revenue
receipts, with which we agree, the rea-
son being there is a stalemate*in the
general economy of the country,
That is Yéftected in the railway ear-
ings as will. Under cover of that he
should not bring forward an excuse
and say that he ‘wants some more
revenue by way of increse in fares and
freights. Even with regard to the so-
called budget deficit that he shows in
his egtimttea. 1 may say, we know how
the riilway budget estimates dre pre-
paréd. A lot of jugglery of figures is
there, and I do not feel that it is a
real deficit in the real sense for the
reason fthat recently there was an in-
crease in the rates of dividend paid
to the capitdl-at-charge to the extent
of 5 per cent, It {s unkown in the his-
tory of any railway establishment in
the world, ;at alone Indth, that a divi-
dend of 5 per cent is granied .

Mr. Bpeaker: We will adjourn now

- for lunch and Shri Nambiar may con-

tinue his speech when we meet after
lunch, Before we adjourn I may in-
form hon. Members that they may
send in slips here tg the Table before
14:15 hrs indicating the cut motions
that they want to move We will ad-
journ now and meet again after lunch
at 14.00 hours.

13.02 hrs,

The Lok Sabha then adjourned for
Lunch till fourteen of the Clock,

The Lok Sabha re-assembled after
lunch at Fourteen of the -Clock.

Mz Drzpury-Sezaxen in the Chair]



